SCHEDULE 11

FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF POLY LOGIC INTERNATIONAL PVT. LTD.
(CIN-U25209MH2011PTC225071)

1. | Name 01:‘ Corporate Debtor Poly Logic International Pvt. Ltd. ]
2. | Date of incorporation of Corporate Debtor 16/12/2011
3. | Authority under which Corporate Debtor is Register of Companies-Mumbai

incorporated/Registered

4. |Corporate Identity No./Limited Liability | U25209MH2011PTC225071
Identification No. of Corporate Debtor

5. | Address of the registered office and principal | 220, Mahavir Industrial Estate, Opposite Mahakali

office (if any) of Corporate Debtor Caves Road, Andheri (E) Mumbai MH — 400093

6. | Date of closure of Insolvency Resolution 07/12/2022
Process

7. | Liquidation commencement date of Corporate Hon’ble NCLT passed the Liquidation order on
Debtor 07/12/2022.

The said order was received on 11/01/2023
8. | Name and registration number of the Insolvency | Mr. Mangesh Vitthal Kekre

Professional acting as Liquidator Reg. No. IBBI/IPA-001/IP-P00539/2017-2018/10964
9. | Address and e-mail of the Liquidator, as|Address:Office No. 607, Chetak Center, RNT
registered with the Board Marg, Nr. Hotel Shreemaya, Indore, MP452001

E-mail: ca.mangesh@gmail.com
10.] Address and e-mail to be used for| Address: Office No. 607, Chetak Center, RNT

correspondence with the Liquidator Marg, Nr. Hotel Shreemaya, Indore, MP 452001
TR -~ |E-mail: ip'.poIXIogicinternatiﬂnaI@gmail.com
|11, | Last date for submission of claims 10/02/2023

Notice is hereby given that the National Company Law Tribunal Mumbai Bench, Court-III has ordered the
commencement of liquidation of Poly Logic International Pvt. Ltd. on 07/12/2022, however, copy of the
said order was received on 11/01/2023

The stakeholders of Poly Logic International Pvt. Ltd. are hereby called upon to submit their claims with
proof on or before 10/02/2023 to the liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with the proof in person, by post or by electronic means. The claim forms for the purpose of
submission of claims can be downloaded from the website of IBBI (https://ibbi.gov.in/enmome/downloads),
relevant claim forms mentioned against S.No. 3 - Forms under the Insolvency and Bankruptcy Board of India

(Liquidation process) Regulations, 2016.
Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by such a

stakeholder during the corporate insolvency resolution process under the Insolvency and_ankruptcy Board of

India (Insolvency Resolution Process for Corporate Persons) Regulations, 20} Sttt fleemed to be

submitted under section 38.

N>
LIQUIDATOR FOR POLY LOGIC INT \'@ﬁ, NAL PVT. LTD.
Reg. No.: IBBI/IPA-001/IP-PE9S: G/2017-18/10964

Address: 607, Chetak Centre, RNT Marg, Nr. Hotel Shreemaya,
Indore, MP-452001

Date: 14/01/2023
Place: Indore
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SCHEDULE Il
FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

POLY LOGIC INTERNATIONAL PVT LTD
RELEVANT PARTICULARS

1. | Name of corporate debtor Poly Logic International Pvt. Lid.
2. | Date of incorporation of corporate debtor | 16/12/2011

3. | Authority under which corporate debtor is | Register of Companies-Mumbai
incorporated / registered
4. | Corporate Identity No. / Limited Liability U25209MH2011PTC225071
Identification No. of corporate debtor
5. | Address of the registered office and 220, Mahavir Industrial Estate, Opposite Mahakali
principal office (if any) of corporate debtor | Caves Road, Andheri (E) Mumbai MH — 400093
6. | Date of closure of Insolvency Resolution | 07/12/2022

Process.
7. | Liquidation commmencement date of Hon’ble NCLT passed the Liquidation order on
corporate delbtor 07/12/2022.
The said order was received on 11/01/2023
8. | Name and registration number of the Mr. Mangesh Vitthal Kekre
insolvency professional acting as Reg. No. IBBI/IPA-001/IP-PO0539/2017-2018/10964
liquidator
9. | Address and e-malil of the liquidator, as Address: Office No. 607, Chetak Center, RNT Marg,
registered with the Board Nr. Hotel Shreemaya, Indore, MP 452001
E-mail: ca.mangesh@gmail.com
10.| Address and e-mail to be used for Address: Office No. 607, Chetak Center, RNT Marg,
correspondence with the liquidator Nr. Hotel Shreemaya, Indore, MP 452001
E-mail: ip.polylogicinternational@gmail.com
11.| Last date for submission of claims 10/02/2023

Notice is hereby given that the National Company Law Tribunal Mumbai Bench,
Court-lll has ordered the commencement of liquidation of Poly Logic International
Pvt. Ltd. on 07/12/2022, however, copy of the said order was received on 11/01/2023
The stakeholders of Poly Logic International Pvt. Litd. are hereby called upon to
submit their claims with proof on or before 10/02/2023, to the liquidator at the address
mentioned againstitem No.10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with the proofin person, by post or by electronic
means. The claims forms for the purpose of submission of claims can be downloaded
from the website of IBBI (https://ibbi.gov.in/fen/home/downloads), relevant claim forms
mentioned against S.No. 3 - Forms under the Insolvency and Bankruptcy Board of
India (Liquidation process) Regulations, 2016.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the
claims submitted by such a stakeholder during the corporate insolvency resolution
process under the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016, shall be deemed to be submitted
under section 38.

MANGESH VITTHAL KEKRE

LIQUIDATOR FOR POLY LOGIC INTERNATIONAL PVT. LTD.

Reg. No : IBBI/IPA-001/IP-P00539/2017-18/10964

Date : 14/01/2023 Address: 607, Chetak Centre, RNT Marg, Nr. Hotel
Place : Indore Shreemaya, Indore, MP-452001
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